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Statement

Details of MoUs/agreements signed with the foreign countries in the lasi three

vears for Defence procurement and technology transfer

Sl No. Country Title Date of Signing

1. Russia Agreement between the Government of 24.12.2015
the Republic of India and the Government
of the Russian Federation on Cooperation

in the field of Helicopter Engineering.

2. Russia Agreement between the Government of 15.10.2016
the Republic of India and the Government
of the Russian Federation on Supply
of 85-400 Triumph Air Defence Missile
Systems to the Republic of India.

3 Russia Agreement between the Government of 15.10.2016
the Republic of India and the Government
of the Russian Federation for construction
of follow-on ships of Project 11356 in

Russia and in India.

4. United Memorandum of Understanding between 25.01.2017
Arab the Government of the Republic of India
Emirates and the Government of United Arab

Emirates on Cooperation in the field of

Defence Industry.

5. Japan Agreement between the Government of the 12.12.2015
Republic of India and the Government of
Japan concerning the transfer of Defence

Hquipment and Technology.
6. France Inter-Governmental Agreement for 23.09.2016

procurement of 36 Rafale aircrafts.

Private sector participation in defence production
224 DR. SANJAY SINH: Will the Minister of DEFENCE be pleased to state:

(a) whether Government has finalized the strategic partnership policy for private

sector participation in defence production of the country;

(b) the proposal details of Government to make the Indian armament companies

comply with global partnership therefor; and
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(c¢) the action taken by the Government in respect of transparency and
compelitiveness as part of Defence procurement procedure and production of

ammunition thereof?

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (DR. SUBHASH
RAMRAO BHAMRE) (a) to (¢} The Government has finalized the policy on Strategic
Partnerships in the Defence Sector. The policy on Strategic Partnerships is intended to
mnstitutionalize a transparent, objective and functional mechanism to encourage broader
participation of the private sector, in addition to DPSUs/OFB, in manufacture of
major defence platforms and equipment, such as aircraft, submarines, helicopters and
armoured vehicles. It is expected that the implementation of the policy will enhance
competition, increase efficiencies, facilitate faster and more significant absorption
of technology, create a tiered industrial ecosystem, ensure development of a wider
skill base, trigger innovation, promote participation in global value chains as well as
exports, leading to reduction in dependence on imports and greater self-reliance and
dependability of supplies essential to meet national security objectives. The policy
has been uploaded on the website of the Ministry of Defence (https:/www.modnic.in)
as Chapter VII of DPP-2016.

Transparency and fair competition will be ensured through a rigorous implementation

of the processes as contained in the extant Defence procurement procedures.
Combat readiness of the Air Force

T225. SHRI LAL SINH VADODIA: Will the Minister of DEFENCE be pleased

to state:

(a) whether 1t 1s a fact that Government has advised the Air Force to remain

ready to carry out any operation in view of tension with Pakistan;

(b) if so, whether Government is considering to take any special steps in this

regard as of now; and
(c¢) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (DR. SUBHASH
RAMRAO BHAMRE): (a) to (¢) The Indian Air Force (IAF) is suitably equipped,
trained and organized to cater for the threat environment that exists and is ready
to meet the role assigned to it. Operational preparedness of TAF is reviewed from

time to time based on the threat perception.

T Original notice of the question was received in Hindi.



